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“In the above backdrop of the facts, we find it appropriate to have an affirmation of
factual report from a Committee comprising of different authorities and, therefore, we
constitute a joint Committee comprising of MoEF&CC, CPCB, Department of Agriculture, UP,
Department of Forest & Environment, UP and Divisional Commissioner, Jhansi, shall make
spot inspection, examine relevant records and submit a factual report within two months,
CPCB and Divisional Commissioner, Jhansi will be the nodal agency for coordination and
compliance. First meeting of Committee shall be held within 15 days.

On the next day of hearing, Municipal Commissioner, Jhansi; Vice Chairman, Jhansi
Development Authority; District Magistrate, Jhansi; Divisional Commissioner, Jhansi and
Additional Chief Secretary, Urban Development, UP, shall also remain present in virtual mode.
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A copy of this order be forwarded to the Municipal Commissioner, Jhansi: Vice
Chairman, Jhansi Development Authority; District Magistrate, Jhansi: Divisional Commissioner,
Jhansi and Additional Chief Secretary, Urban Development, UP by email.

List for further consideration on 04,04.2022.”
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Photo | :Meeting of committee members with others at Sabhagaar, Jhansi division on 29.03.2022
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Photo 3: Visit of District magistrate & Comissioner, Jhansi
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Photo 4 & 5: Visit of Hon’ble NGT Team& discussion with other officers
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Photo 6: Garland Channel around Laxmital is being constructed
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Photo 10: Encroachment (Majaar) within the Laxmi tal
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Photo 11: removal of encroachment in Laxmital-1
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Photo 12 : removal of encroachment in Laxmital-2
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Photo 13 : 26 MLD STP operated by Jal Nigam

Photo 14: SBR tankof the STP
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Photo 15: SBR tank of STP

Photo 16: Water sample of inlet(untreated wastewater) taken during visit
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Photo 7 : Habatmn with all amneties nea Nar'aj;m. ﬁark (privﬁte Ian&) area which
was earmarked as city park as per the Master plan 2021 (wef-04.01.2005)

Aot By Audaiils
Photo 18 : Hahitation with all amneties near Narnyan park (private land) area which

was earmarked as city park as per the Master plan 2021 (wef-04.01.2005)
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Photo 19: Habitation with all amneties near Narayan park (private land) area which
was earmarked as city park as per the Master plan 2021(wef-04.01.2005)

Poo 20: llbitation with all s.;mueﬁes near Narayan park (private lﬁud} ;r-a ;vhich
was earmarked as city park as per the Master plan 2021 (wef-04.01.2005)
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Photo 21: Habitation with all amneties near Narayan park (private land) area which
was earmarked as city park as per the Master plan 2021 (wef~04.01.2005)

Photo 22: Habitation with all amneties near Narayan park (private land) area which
was earmarked as city park as per the Master plan 2021 (wef-04.01.2005)
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Photo 23: Open unoccupied land (private) which was earmarked as a city park area
as mer Master plan 2021 (wef-04.01.2005)
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Photo24: Open unoccupied land (private) which was earmarked as a city park area
as mer Master plan 2021 (wef-04.01.2005)

Photo 25: Open unoccupied land (private) which was earmarked as a city park area
as mer Master plan 2021 (wef-04.01.2005)
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Photo 26: Open unoccupied land (private) which was earmarked as a city park area
as mer Master plan 2021 (wef-04.01.2005)
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Analysis report of Laxmi pond (August, 2021, September, 2021 and
February, 2022)

Regional Laboratory

Ph- 0510-2320473
email- rojhansi@uppct in

Y
G U.P. POLLUTION CONTROL BOARD
AVAS VIKAS COLONY (TALPURA YOJNA)
KANPUR ROAD, JHANSI

ANALYSIS REPORT

1. Name of the River/Pond
2. Sample collected by

: Laxmi Pond, Jhansi
: Rishi Kushwaha (Lab Asstt.)
: U.P. Pollution Control Board, Jhansi.

3. Date ofSlmpl.e Collection : 13.08.2021
4. Sampling Point : Laxmi Pond, Near Om Shanti Nagar, Jhansi
5. Sample Method : Grab
SN Parameter’s Value in mg/Ltr. Standard Limit
3 3 Colour Muddy Colourless
. Odour No Specific Odour Odourless
i 1 LM 6.85 7.0
¥ Oxygen 4.2 4.0 mg/Ltr
5. wml Demand (B.O.D.337 ¢) 15.00 3 ﬁgﬂ‘u
6. Gﬂmm.l Demnnd 19.32 250.0 mg/Ltr
7. Total Dissolved Solid 548.00 1500.0 mg/Lir
B. Tu-_!l!-dnul as CaCO;) 223.10 300-600 mg/Ltr
S. Calcium Hardness (as CaCOj3) 162.96 200.0 mg/Ltr
& g Hardness (as CaCOs) 60.00 75.0 mg/ Lir
Chlorides 40.00 250-1000 mg/ Ltr
Anslysed By:
. @ e
(Arun Kammsr Mishr) °'7)|‘n_
Assitent Scientific Offi (Niranjan Sha )
U.P. Poliution Control Sesional Offtcar
Board, Jhansi U.P. Pollution Control Board, Jhansi
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4
N Regional Laboratory Ph-0510-2320473
— email- rojhansi@ b
;;@ U.P. POLLUTION CONTROL BOARD
ol AVAS VIKAS COLONY (TALPURA YOJINA)
KANPUR ROAD, JHANSI
ANALYSIS REPORT
1. Name of the River/Pond : Laxmi Pond, Jhansi
2. Sample collected by : Arun Kumar Mishr (Asstt. Scientific Officer)
: U.P. Pollution Control Board, Jhansi.
3. Date of Sample Collection 3 20.09.2021
4. Sampling Point - Laxmi Pond, Near Om Shanti Nagar, Jhansi
5. Sample Method : Grab
SN Parameter’s Value in mg/Ltr. Standard Limit
1. Colour Muddy Colourless
2. Odour No Specific Odour Odourless
3. pH 7.15 7.0
4. Dissolved Oxygen 4.50 4.0 mg/Lir
5; Biochemical Oxygen Demand (B.0.D.12:c) 15.00 3.0 mg/Ltr
6. Chemical Oxygen Demand 38.00 250.0
7. Total Dissolved Solid 549.00 1500.0 mg/Ltr
8. Total Hardness (as CaCOs) 260.00 300-600 mg/Ltr
9. Calcium Hardness (as CaCOyj) 170.00 200.0 mg/Ltr
0. esium Hardness (as CaCO;) 90.00 75.0 mg/ Lir
"11. | Chlorides 45.00 250-1000 mg/ Lir
Analysed By:
lB . re
n.-l/ S lo‘w
(Arun r Mishr) (Niranjan Sharma)
Assitent Scientific Officer Regional Officer
U.P. Pollution Control Board, Jhansi U.P. Pollution Control Board, Jhansi

-
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2

mw:!“uulrﬂ. by Lunﬂl‘m”:gm

Mhie of Sample Callection 10022022
Sampling Poinl - Laxmi Poad, — '
Sample Method L Craby, -

Ly e b bl =—

Colour I ; e
Oichour

pH 1 e =
Dissolved Oxygen -
Hiochemical Cyen Demand (5.0.D.)37"() i i -
Chemicnl Oygen Demand . =
Tontal [hgsolved Solid

Total urﬂnm{# Elﬁﬂ& ' : "_'
Caleium Hardness (as CaCOy) i ' —
Chiorides ' '
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Analyeed By:

LA JRF
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Demarcation of Laxmital Land : Report by District Magistrate, Jhansi
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STP»Lab test Report
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freagam @ —

M Inlet and Outlet parameters for 26 MLD STP Laxmital Jhansi
Sk Parameters Unit As per Contract Bond quality Current
No. standards Achivement
Influent Treated Sweage/ of Treated
sewage/ Inlet Outlet Effluent at
STP
1 | pH - 6.5-8.5 6.5-8.5 7.6
i 2 | Biochemical Oxygen Demand (BOD) | Mg/lit | 180-200 10 or less 10.1
erTS | Chemical Oxygen Demand (COD) Mg/lit | 400-500 100 or less 50.5
| 4 | Total Suspended Solids (TSS) Mg/lit | 250-300 30 or less 28

Outlet parameters for 4 MLD Tursury treatment plant at 26 MLD STP Laxmital Jhansi

Sl Parameters Unit Treated Sweage/ Achivement of
No. Outlet quality standards
pH - 6.5-8.5 Operation of TT

Plant withhold due

wl ] —

pissahed Cuygen 23 to  beautification
Biochemical Oxygen Demand (BOD) Mg/lit <3 work of Laxmital
lake done by nagar
J nigam.
i 5» al
A
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STP Lab test Report

~a -
[ SEWAGE ANALYSIS REPORT |
GEOQ MILLER & CO, PVT. LTD., JHANSI !
PERIOD: 01.03.2022 TO 31.03.2022 26 MLD SEWAGE TREATMENT PLANT, U,P. JAL NIGAM, JHANSI, U.f. ]
INLET OUTLET }
SL. NO, DATE oH 7ss (Me/0) | coo (mg/L) | 0D (ML) pH 155 (Mg/L) | COD (Mg/L) | BOD (Mg/L) |
1 01-03-2022 7.5 154 127.9 148 7.6 26 50.3 105
2 02-03-2022 7.5 160 409.9 166 7.7 29 46.7 10.2 |
3 03032022 6 166 a17.4 162 7.6 25 535 9.9
a 04032022 75 153 1231 150 7.7 28 497 9.0
5 05-03-2022 75 167 05,1 138 7.6 26 46.2 9.6 |
6 06-03-2022 7.5 160 418.1 142 7.5 27 49.6 9.3
7 07-03-2022 7.6 187 130.9 152 7.1 29 459 9.9
s 08-03-2022 7.5 166 08,3 146 7.7 26 492 9.0
] 09-03-2022 75 150 4139 140 7.6 26 526 9.9
10 10-03-2022 7.6 158 397.1 158 7.6 28 as5.2 9.6
11 11-03-2022 7.5 151 3715 136 75 25 52.0 9.0
12 12-03-2022 7.5 144 408.2 146 7.6 25 588 9.9
13 13-03-2022 76 159 419.2 152 7.6 28 8.1 9.3
14 14-03-2022 7.6 168 428.0 160 7.7 26 62.6 5.6
15 15-03-2022 76 141 395.8 150 76 29 443 [
16 16-03-2022 7.5 151 a09.5 140 76 25 a7.7 95
17 17-03-2022 7.6 137 429.0 138 7.6 28 59.6 93
18 15-03-2022 7.5 144 416.3 148 7.6 24 52 95
18 15-03-2022 7.5 149 402.7 160 7.6 25 485 10.5
20 20-03-2022 75 140 377.1 148 7.6 27 519 29
21 21-03-2022 15 152 391.1 138 75 26 481 95
22 22-03-2022 75 141 309.3 164 76 29 60.4 105
23 23-03-2022 7.5 136 329.5 132 76 27 56.7 10
24 22.03-2022 7.6 126 312.1 156 7.7 40 59.4 112
25 25.03.2022 75 120 208.7 144 7.5 28 516 10.1
26 26-03-2022 7.5 144 408.2 76 25 58.8
27 27-03-2022 7.6 157 396.8 7.7 30 1469
28 28-03-2022 7.6 149 382.4 76 28 50.5
29 29-03-2022
30 30-03-2022
31 31-03-2022
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Hol i\ h—5.1

Representation given to Honerable NGT committee by habitants of Land
proposed for city P__ar_k t_g_change the Land use
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37-3-2004-557./2002 ¥ STUR W -3940 ARG & FEG F 7 WA HAH W B v I
yrsior gy orfiresvor Zan e arv e sy argw 9 A e

e,
reffaTor wfirer wtaey SR Rvaiata Prrae gt & areaw & Pdem s E

1. weTaTe S syfRverT st S wter 3 3mor sy Aofy a3 ¥ 2ot ¥ R wrdert & srgeh sfH o
e oeTet & v # gl (@aa) R T ) 3K Sre i g we wer MoR A draw st
FH FHBA B fvafor g1 T o, S YT 9% ey s P 3 and aik 1984 gl R
wrferaror & HfRaea ¥ 3T & A1e TSI 2018 79 TeT Feret Tardy FwiAe & gohr 4| 3@ Jgey
& Frdesr ¥ s o ITETT Y ST 3 Ay wreft aror 3 iR 3nfie w9 & sRein @t i wean
it 3 & Pl sfterst 0 1 S Goit 5 PsTor 3 sema sr9er aftar 1 o & urg & gd
1R fraior redw andy araw 3rerar Reter st Fr par Y|

2. R STfRyenoT & T wesTaTer a7fe o el of s = sqfey rfrargror R e o T A
T 3 31 wTT aar T E S 3T gan Sfte Rkt i s gt & e e v d
% 1979-2001 FETAISTAT ST 731 TAT I1UT T 2005 F FHTEY €T areirar 72T i 3hr 2015 F ST
fir 3rECTSE FEAT WeTe LA | AT e 7T S g Y o ¥ IR A A i B o a7
sferargor o s wder 3R d ) T ErAo T vd Seure & e sy ufFeal 5
STRIRT A O S 39T e Y Selfaront Y s fer s e serer Ht afen srdfarer v
fer a7 9T o & o 3t oftar i st dher g v

3. greff aTont < syfy e wafer ¥ fore ag wave & R g srte sifemmor syl 8, 3 s
T 3T 93 T AT A R AT 3 g 3R o wu R Rl s Iy iR T T
e wrd 3fea At ¥ oA qF 3 Ryw Prior ey & iy @ Ao o Fe demfere HEEt
ST R Y T HY |

a, mamaﬁ#yﬂmﬂmmu&mmﬁmmmmmg#tﬂﬁmmﬁw
Rree WS TS A W IR T e O e TRt & Ageareniatt SRt & i oY
AR ST I TR HYAT AT F0E S ST T | §W R AT e ey F wE
AT WA FAATHH O @ R Tt S8t G0 FeT ¥ 3 qUier: Fae 8 et e s

Page 36 of 61



Hel [ h—5.2

&I effeare vad g o s der arow A9 o 39T STaRitT ey & ast e Fr
&

5. SRt et S TR U -wE & e gl wrel avoft & v e e TR @ 3 3TgES
e 3qerEt §| g it aroit B 8 ERm AR e Age, FeE IR A e @ g
sy 3T Sfafefer ot e &t w e T A L

6. 9T TTet 3 ST FeeT e R & g 8, o 3o A at a 1970 @ e 1 7
fevfor 20 2 25 & qRreY S STfRrReR SR 10 & 15 9 O 3 wame o g ¥ | e I s o
7t e AT A & Heater o gu &) wol areff aror Rigge I @ A F s o
FHAGTER F ¢ §1 Ao i & Tvdeer § e o favamy 3 raree R 1 smrafe sgeer gt &
AT ferTor farea i e sy efsemoT & wdur 3fie At E, S SR & HA SAAEE F
F RO ST A & G A A g qRare i e v & flrems o €, o o e
3 Sir qrftTT 3 o Sedew & Y i TaA A ot

7. s 3 3 9 g EEioT 9T 3A wle e e o R wfRf 1973 & st i
Fararer wfresor T Samd i s T & v sieete R wteor s amandy iy &
I 4T 27(1) 3 MU G e Forsor AR & 3 ameer & gt & S wder 3 et & st v
T e A vt vd e st 1973 # URT 13 & sigda e e s o e
Frdardr R ATEeT o i afvafetd T S e & | T AT AR e & g AR
ST 2021 & eI R 91 r Arare aRafda s S AeeT aar wt|

8. T T R ATEST 1T 2021 FeAer 8- 39809r 79I T AT § | Srafeh 7 ot randy R flver
B TeRr | TEreT ST Tt g 3 SUNTE ANETe HEAT 3452/9-317-3-2004-55-1. /2002, ferwrien
30 JFEFZAY 2004 ¥ IR T ey Tieeamror I 3 At R w1 e @ go iafia
AT BT 3R &1 wiator Y o TR @ §U SIS §9 @ 3 Hawiee fhar o &t 5T
T S e 7TeT 3 A AT FHET 100-150 T Al G R SRR T AR AT A
44 R A ST, T e v e T T 3 fav et @, e R witreor aart
e 717 3% v Ttargor T B wiReaT # gaie $3 Iueew 7 8o & SRoT gd A wftagerar s
&1 JrERde Sarg s g §

FIAT IR ATHATEY B AR FT Feafpe 7 Fovafer s snder 1 v sritvaor Zary smerd
3raT g W Jrardr e w5 iy @ srae FrwTor SHrSTE 1 HEHT wa F A FI |

9. QTSN TEAT 3452/9-3T-3-2004-55-1./2002, R 30 IRET 2004 F YR W FTod
g foaiterss, wemairr et W, Sl A9 v a1 fovlvarer P 3 werer 803/4-A e
Iu=EY e rarfegy O3 St & 378 fFeny mitestor 338 & meratsrr 2021 #1 @v=T & @
SFHIEE T §U Toter # TS Heet 1 SRIeT F1d R U7 IR Faralicars] Howwel &1 HAT ToA

Page 37 of 61



Hol - —5.3

e 08 35 4 S Y ST Seten & P 3Rt rererer s e g o &5
S e RO ) A srar Rete w0 B o wt AR o 3T oRad R

e R Tl e T vt s st et s e e |
AT S G 9 e H 3 aTe SRaoT Bt ad yrete o R Y e o v v w4

Refefar srrferarcor artenfvat iRyt aamr st dramé o) 30 o7 O o R v s o e s

Rrer vt R ara i <Fore e e s o P R T T i s e Yy et

R FeritTes s oTer W8 S v vd e oot frseT Sa wier # $ir e By o

el (

AT SiY & et & sotere Rigait 3 e oz sreerm o ol ey ofver oreemeoT st 3o
o eafer & e ardf aror areiva 3o Fararery € oot # S

mmmm:mwmmwm*mmmtmamgﬁs
TS AR T v sreff oot 8w fvar smee

e 03/03/2022
Hodeqs

L. QITHATRS 3452/9-311-3-2004-55-7./2002, Reetieh 30 Irrgav 2004,

2. 3TERT rlior Sl rators, i fortore @, Stie sra vt e yaoreT RrsmT 3¢ wder
803/4-A TeE Sro=réY et ranfaray Az ot

é&"&"@,”’f’w ;:lu:t\at{iﬁr‘iﬂ | FEO SAG AR SR Gl

@ ﬂ*ﬂ“jfg\qaL SRR TRy

6 =ATURFUET, 5“%@! (e

Oy 0N Py

@ Al ‘lﬂ @ — ;%,-‘%A

& T AT~ ® o] |
© 3y 38 8 |

[§ - (
% FHRATATET sar % TN W=y
¥  @wet

Page 38 of 61



A h—6.1
U.P URBAN PLANNING AND DEVELOPMENT ACT, 1973
Section-54

UP. URBAN PLANNING AND DEVELOPMENT ACT, 1973 l

I8. 54
SPeciy|
Power i
subJGCt to

37

r to delegate.—(1) The State Government may by generg|
ord\‘:,l ;:lil::::?that an)ef;o“ff excrcisable by it under this Act except ﬂleor
make rules, may also be exercised by such officer in such cases and
such conditions. if any. as may be specified therein. ‘

(2) The Authority. may, by general or special order, direct ma{ any
creisable by it under this Act, except the power to make regulations or bye- s
may also be excrcised by such officer or local auth(_)rlly, in such cases anq Subjes’
to such conditions, if any, as may be specified therein. i

(3) The Vice-Chairman of the Authority may by general or special orde
that any power exercisable by im under the A_ct may also be cxercised

l officer of the Authority in such cases and subject to such conditions, if
may be specified thercin.

52. Savings.—Nothing in this Act shall apply to—

a) the ing out of works for the maintenance, improvement or

(@) erations of any building, being works which affect only the intrir o
the building or which do not materially affect the external appearance of
the building;

(b) the carrying out by any local authority or by any department of Goy.
ernment of any works for the purpose of inspecting, repairing or reney-
ing any drains, sewers, mains, pipes, cables or other apparatus inclug-
ing the breaking open of any street or other land for that purpose;

(c) the operational construction (including maintenance, development and
new construction), by or on behalf of a department of the Central Gov-
emment;

| (d) the erection of a building not being dwelling-house, if such building, is
required for the purposes subservient to agriculture;

(e) the excavations (including wells) made in the ordinary course of agricul-
tural operations; and

(f) the construction of unmetalled road intended to give access to land
solely for agricultural purposes.

53. Exemption.—Notwithstanding anything contained in this Act the State
Government may by notification in the Gazette exempt, subject to such conditions
and restrictions, if any, as may be specified in such notification, any land or
building or class of lands or buildings from all or any of the provisions of this Act
or rules or regulations made thereunder.

54, Plans to stand modified in certain cases—(1) Where any land situated
in the development area is required by the master plan or a zonal development plan
to be kept as an open space or unbuilt upon or is designated in any such plan as
subject to compulsory acquisition, then, if at the expiration of ten years from the

| date of coming into operation of the plan under Section 12 or where such land has
been so required or designated by any amendment of such plan, from the date of
coming into operation of such amendment, under sub-section (4) of Section 13, th¢
land is not compulsorily acquired the owner of the land may serve on the Stat°
Government a notice requiring his interest in the land to be so acquired.

“_______________._.—-—-—-fﬂ

T diregy
by Such
any, a5
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HATTH—6.2
U.P URBAN PLANNING AND DEVELOPMENT ACT, 1973
Secti_on-54
| 3 U.P. URBAN PLANNING AND DEVELOPMENT ACT, 1973 (8. 5 !

" (2) If the State Government fails to acquire such land within  period of g, |
months from the date of the notice, the master plan or, as the case may be, 4, |
zonal development plan shall have cffect, after the expiration of the saig six
months. as if that land werc not acquired to be kept as an OPEl SPAce of unbyiy
upon or ‘verc not designated as subject to compulsory acquisition.

55. Power to make rules.—(1) The State Government may by notification ~
the Gazette, make rules for carrying out the purposes of this Act.
(2) In particular and without prejudice to the generality of the foregoing
power, such rules may provide for all or any of the following matters, namely—
'[(@ the levy of fee on a memorandum of appeal under sub-section (5) of
Section 15 or under sub-section (3) of Section 27;]
(b) the procedure to be followed by the *[Chairman] in the determination of
betterment charge, and the powers that it shall have for that purpose;
(c) any other matter which has to be or may be, prescribed by rules.
(3)AHnﬂesmadeunderthisActshaILassoonasmaybca&ertheymm
be laid before each House of the State Legislature, while it is in session for a total
periodofno{Iessthanﬂﬁnydays,wnmdinginitsonesmiunurmmthnm
successive session, and shall, unless some later date is appointed, take effect from
the date of their publication in the Gazette subject to such modifications or annul-
ments as the two Houses of the Legislature may, during the said period, agree to
make, so however, that any such modification or annulment shall be without
prejudice to the validity of anything previously done thereunder.
| 56. Power to make regulations.—(1) An Authority may, with the previous
and the rules made thereunder, for the administration of the affairs of the Author-
ity.
(Z)Mparﬁcula{,andwithompmjmmﬂm“ vality of the foregod
it such regulations may provide for all or any of the following matters,
y—
(@) the summoning and holding of meetings of the Authority, the time s
place where such meetings are to be held, the conduct of business &

—

|~ 1. Subs. by Section 12 of UP. Act 13 of 1975,
2. Subs. by Section 8 of UP. Act 19 of 1976,
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HelT b —7
Report of town planner regarding green area proposed in draft master plan 2031
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GeTi1h—8
Sqrvey report regarding city Park area near Laxmital

C'N U?f?ff‘f_u"f_”"“‘"”“ CITIYANO DE SOLUTIONS PRIVATE LIMITED

E-24, Gali No. 25, Madhu Vihar, P. Extension, Patparganj, Delhi-110092

Website : www.citiyanode.com
Email : contact@citiyanode.com
citiyano.de@gmail.com

Phone No. : +91-120-4565040, +91-8076298926

Ref No:803/Reply_Landdetails/CDSPL-2021-22 i
Date: 30™ March 2022

To

The Secretary

Jhansi Development Authority (JDA)
In front of Circuit House, Jhansi
Uttar Pradesh-284001.

Email: jda_jhansi@reddifmail.com

Subject: - Land Details of City Park in the Draft Master Plan prepared for 2031 - Reg
Refs: Letter No.1954/JDA/(2021-22) dated on 29" March 2022.

Respected Sir,

Thank you for your communication. As per your requirement in letter referenced above, we
are hereby providing you the details of City Park, revenue village wise and the deviation in

the Existing Master Plan-2021.
We would like to Thank in advance in anticipation of your kind support

Kindly refer the tentative table below for the same.

5.No Re_venue ‘I“otai Area of Area of City Park Deviation | Vacant Land
Village City Park (Ha) | i ote (Ha) | Gowt. (Ha) (Ha) (Ha)
1 | Pichhorre 37.73 37.73 - 29.19 . 8.54
2 | Talpura 11.31 11.31 - 10.85 046 |
3 Dadiyapura 121.44 76.70 44.74 60.38 16.32
Total 170.48 125.74 44.74 100.42 25.32
Copy To:

The Secretary General, ISPER, Panchukula, Haryana.
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HTh—9.1

List of illegal construction on private Land and details of action taken

(2017 to 2021)

¥ R & el A1 B Prare T T &g s 3 it g st B @ Preg

sl fowr it = v g w

BT T

AT e/ | ST e

BT @ Hn ferfie civan,/ e | T Aawa, W | ae | S | mo 9e e
wogegm, o | wwew o, ot R | sweRr g FAIRATE
o, s e oo wraH
a1 fwm
1 1 1 4 L] 1 L] W0
1 33/ 2016-14 Al i 2 = ERIGTT HRH 10 291201 FrA| - - -
faikd
oo 4 anfe g
it
2 /20115 |9 F0aT S 03 - erwiiam ey o 20112010 v | = = =
o e el
v A wTaE T g
il
3| s/ [AoRgwad - e et F20 20.41,2019 1ot | - - -
A Wi g A
I ™
4 60/2n5-18 |4 g Rr - IR 18w 0 50002015 Fi - - -
T 4 W Ry e A Sf fo a0.07.2021
i |
5 61/2015-16 |4 Tams R e | m43/6a64 WY | 10042015 (Rl A oo 0.09.2015 kT - - -
e s e o 200200
il
[] 62/2015-16 | W 7 od) o RN 120 30002018 e EEET - -
R At A o 04062021
e |
7 63/2016~16 [P 7 °@ Gel | 833/8132 AR | e102014 1 339 R0 07.402015 o) - - -
o v o st AW Ro s007.2020
o |
] 64/2006-16 [ 9% &R 633,/8150 TACK | 0102004 [0 FAIOL €20 T 1 980 e F.CEal 1% 25082021 B G | e Grew | W0 9 wed N
fireamt 7 v 40 o7.102015 | fRo-ozoaz0z2 | wnd b oo g | oo 2m0120m e
VIR ffer |
] /201617 |4t A a4l won = ErwiieT A feo 1807.206 ) - - -
o vl g ST i AR fRo soorz0m
ar |

P 1ok

Page 43 of 61



T h—9.2

List of illegal construction on private Land and details of action taken

(2017 to 2021)
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List of illegal construction on private Land and details of action taken

(2017 to 2021)
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List of illegal construction on private Land and details of action taken

(2017 to 2021)

B [ 108/20t8-19  [oRR P g - Tl A3 Ro 22002009 [ B - = -
R ufm =i i 2100 20
|
| sesome-n | oA voen - (B a1 160 2206201 e o= - B -
A s st fo 2108200
|
o mo/awte (8 T e - i e 20 1400202 e | B - - =
4w fig
| wi/ae-w |5 g R ae = R a0 120 2803209 - = = -
A s At R 2108201
i
3 | /a0 [ a9 s g - (I S 120 05012010 e | - - =
¥ Sl o
Ry = s - TR e (20 2412209 - - - o T A |
e i Sfw R 21002000 T i
ard |
s | m-e  |fe o gen 8 - TR 1T (A0 28002018 P BT - - -
i T i e o 21.062021
G |
1| H8/p0Me-10 [ W T wow | evs/ rares whien (AR STSW 160 Ch0aaver T | oA AR | T B B MG EETET
i aft gl flo-oronzo | g by fomee oy | Rossaoe | e R
L) e |
AT | 116/ 200810 SR W T it R 29082019 T - - - -
T R AR f 21 08201
il |
8 wr/am-v |l T A (TR amew 150 08012019 Pk I afw - - -
auu aifm =i Ro 21002021
T |
9| 18/2te-10 [A O w it s fen o4az01 P | = = E: &
8 | 10/201-19 (A FIEEN U@ | 49, 823 /5676 e e o 0200202 P | - - - -
) A gl
B | t2/208-19  [SR wmard 2R | eaa 1eaz0 @i TR A 120 14022022 A - - - -
vl 1 o A
W
8| /- | e - (TR TS 120 14022022 (o0 | - - - -
LIl ]
8| 1msaa-e S avs aeg et st feo 2900209 fiola - - -
e o i R i it A R 21002024
KICE] |

Page 46 of 61



ol H—9.5

List of illegal construction on private Land and details of action taken

(2017 to 2021)
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Geli1h—9.6
List of illegal construction on private Land and details of action taken
(2017 to 2021)
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List of illegal construction on private Land and details of action taken

(2017 to 2021)
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’ . - Gl h—9.8
ist of illegal construction on private Land and details of action taken
(2017 to 2021)
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HelT1h—10.1
Photographs of signage to informing people not to purchase Land in city
Park area near Laxmital
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Hel$H—10.2

Photographs of signage to informing people not to purchase Land in city
Park area near Laxmital
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Hel$h—10.3

Photographs of signage to informing people not to purchase Land in city
Park area near Laxmital
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Hol$h—10.4

Photographs of signage to informing people not to purchase Land in city
Park area near Laxmital
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HH—10.5

Photographs of signage to informing people not to purchase Land in city
Park area near Laxmital
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HH—10.6

Photographs of signage to informing people not to purchase Land in city
Park area near Laxmital
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Hel$H—10.7

Photographs of signage to informing people not to purchase Land in city
Park area near Laxmital
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HlTh—11.1

Report of A.I.G. Stamp and Registration, Jhansi showing compliance of
instructions regarding open Land Parks etc.
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Hol\dH—11.2

Report of A.I.G. Stamp and Registration, Jhansi showing compliance of
instructions regarding open Land Parks etc.
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HelTdH—11.3

Report of A.I.G. Stamp and Registration, Jhansi showing compliance of
instructions regarding open Land Parks etc.
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HeTdh—11.4

Report of A.I.G. Stamp and Registration, Jhansi showing compliance of
instructions regarding open Land Parks etc.
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